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01_08 2017- C.P.N0.149/2015 — Akshay Jain Vs. R. McDill & Company Pvt. Ltd.
& Ors.

ORDER

Ld. Lawyers on behalf of the petitioner(s) as also respondent(s) are

present.

In view of order dated 21.06.2017 having this case being odd number, this

may be placed before the Bench No.l.

Fixed on 04.09.2017.
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MANORAMA KUMAR)
MEMBER(J)



